20 ~ 2]

Yur.‘..l. Livesesenssssseares
1 Mahendea peasad pandil wnfgay%;gs;é or Late Ram hakhan pandif
ged . years, belonging to G’IPV%Y\W\QV\'# e
'Z,,?'.Ef' {3;17* ce and presently working as Sty ‘0"!"5\‘\ MM%QC{WJ?,: fodone ,

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

If, my spouse and dependants*:

A,
{Assets in joint name indicating the extent of joint ownership will also have to be

%\it\“

given) Smt.§ 3 :
# ol g g Ransh uahbe

Sr. Description Saif Spouse Dependant-1 Dlpﬂ;l.llt-l D;Il::ﬂb-ﬂ

0): | Chen 2,00,0004 35,0004 | 20,000/~ | 10,000/~ '

(i) | Deposits in !
Banke, Financlal | Sahata | PoStoSsice S&I

wBanking |40 0w/~| Bo,000-| @ 20,000/ —
ﬂilﬂciﬂ =-$ - =4 . (]
¢ U\ff\_% : ks / FD FD
ot B (ill) | Bonds, 5
(P
(] Debentures and i

companies

™) imn.::- financial : S
nstitutions,
NS, Postal 144124 143457+ __ s

vings, LIC ol

Po,,;'::; n"é/ Yeasly yeasd/

{v) | Mator Vehicles
(details of i Ao
make, etc.) v B =T 2

(vi) | Jewellery (give ; 2092 .94
m’; = % gewelgy _ ot 15
wahse) Jewell-| o,/

~a abelf EX7ennt, Shecict
Other assets, =5V ;-- E
such as values above Hvr
of claims / e e S —_— iy =
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange iIn respect of listed companies and as per books in the case of non listed
companles should be given.

* Dependant here means a person substantially dependent on the income of the
employee.

)"\c/?mo_wm“k ?-%LLS““‘Q pamouj :



alsa have to be indicated]

Details of Immovabls assels
[Note: Properties in joint ownership indicating the extent of joint ownership will

8r. Description | Selt

Spousc Iup;:dmt-l
2 e 3

_No.

(i)} | Agricultural Land
- Location(s)
- Survey number(s) —
- Extent (Total
measurement)
nt market value

Dependant-2 | Dependant-3
Name | Etc. Namae

(i) | Non-Agricultural Land
- Locatlon(s)

- Extent (Total
measurement)
~Current market value

- Survey number(s) | —

(ili) | Buildings (Commercial

and residential)
Locaﬂon(s‘)h/ -
- Survey /ddor

number(s)

- Extent (Total
measurement)

= Current market

,‘
value | | Bbol/@-10, 00,040/~

Khatq
No-93

lotNe-
(223
Kath

(iv) | Houses / Apartments,
ob- ;

- Locatlon(s)

- Survey fdoor
number(s) A
- Extent (Total
measurement)

- Current market
value

(v) | Others (such as
interest in property)

-—

= —

— —

(2) 1 give herein below the details of my liabilities / overdues to public financial

institutions and government dues:-

[Note : Please give separate detalls for each item)

Sr. Description
No.

Name & address of Bank /
Financial Institutions(s) /

(a) (i} Loans from Banks

Amount outstanding as

L

Ospartment (s)

(i) Loans from financial
institutions

—

(lil) Government Dues:
{a) dues to departments
dealing with government
accommeodation

(b) dues to departments
‘dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity




(d) dues to departments
dealing wi lephones

(e) dues to departments
dealing with government
transport (Including

and hel

(F) Other dues, If any

(b)

(i) Income Tax including
surcharge [Also Indicate
the assessment year upto
which Income Tax Return
filed. Glve also Permanent
Account Number (PAN)]

425 3/
AVT PP 4023 R

(i) Wealth Tax [Alsa
Indicate the assessment
year upto which Wealth
Tax return filed.]

| (lt} Sales Tax [Only in
case of proprietary
business

(iv) Property Tax

C.

@Fwﬁp(mﬁ No. = |

Personal Detall

a7 |

Gender - (M/F)

Date of Birth o=

[TT2 ol [ 119 T7]0] twommmm

e = gl (AB/e)

Cadre .

B8-S, |

(Full Name e.q. B.A.S.-Blhar Administrative Service,

B.5.5.- Blhar Secretarlat Service etc.)

Home District = l Catne J
I hereby declare that the above details are true to the best of my
knowledge and bellef,

sz?cc‘:\t\e\ ......
Date:,.0 02‘99%,
Note:

Signature M&“M“%%D\%WL& :

Name of Ernp1oyee:"."???.\.‘ff‘.%r. h 4 "'QL‘“"\%‘*M'L‘H Secselas it , peckmay
Destgnatlong‘c“S\Sko\'w\:

Dewmm&\mv'%ﬂsﬂhkﬂge%emu ; Patney,

Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.




